IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 15.04.2025

SL.|Name of Date of Cou NOtlfled
No.|Applicant C.A.No. Application Case No. Fee amount
PP PP to be paid

Reject
Status

B N SHADNGI [30115/2025[15.04.2025 |WP(C)/14733/2014[10

| |

|2 'S K BISWAL  [30119/2025|15.04.2025 [WP(C)/9054/2025 [10 | |c |
M/S JITENDRA ‘
3 |KUMAR MISHRA |30120/2025|15.04.2025 |CONTC/64/2025 |10 C
2

|4 |K PARIDA 30124/2025(15.04.2025 |CONTC/32/2024 |10 | c |
|5 |S.R.MOHAPATRA |30126/2025|15.04.2025 |ABLAPL/3589/2025[10 | c |
6 |K.R.JENA 30134/2025(15.04.2025 |ABLAPL/3877/2025(10 | c |
7 |R.R.SINGH 30142/2025(|15.04.2025 |ABLAPL/3884/2025(10 | c |
'8 |s.x.Das 130145/2025(15.04.2025 |ABLAPL/3885/2025(10 | c |
9 |RK MALLICK  [30161/2025|15.04.2025 |ABLAPL/8234/2024[10 | c |
10 |R SETHI 30169/2025(15.04.2025 |ABLAPL/3927/2025[10 | c |
11 |sK B ALI 30181/2025(15.04.2025 |MA/416/2002 7 | CHEN
12 |SK B ALI 130182/2025(15.04.2025 |MA/55/2002 |7 | v
13 |L K NAYAK 130184/202515.04.2025 [WP(C)/31880/2024 |7 | oo
14 |D SAMAL 130186/2025(15.04.2025 |WP(C)/26269/2011 |7 | u |
15 |R. K. MALLICK|30193/2025|15.04.2025 |CRLMC/1366/2025 |10 | c |
16 |s C DAS 130194/2025(15.04.2025 |SA/380/2000 7 | v |
|17 |DIBAKAR SAMAL |30195/2025|15.04.2025 |CRLMC/1402/2025 |10 | c |
18 |P S DAS 130198/2025(15.04.2025 |CRLMC/1392/2025 |7 | u |
119 |G DAS 130199/2025(15.04.2025 |FAO/459/2013 7 | u |

document

available
20 |J RANI 30202/2025(15.04.2025  |WP(C)/3687/2002 |7 3;S,court U

fee to ba

paid. 230
21 |G C BARIK 30203/2025(15.04.2025 |0JC/14468/1998 |7 3&20’3*4 U
22 |G C JENA 130205/2025(15.04.2025 |ABLAPL/8410/2024 |7 | v |
23 M NAIK 130206/2025(15.04.2025 |[FAO/479/2022 7 | v |
24 |M NAIK 130208/202515.04.2025 |[CONTC/9472/2023 |7 | v |
25 M NAIK 30210/202515.04.2025  [WP(C)/21952/2023 7 | v |
‘26 M PATI ‘30212/2025‘15.04.2025 0JC/1245/1994 ‘7 ‘2520'3*6 OO‘U ‘
27 |S R PRADHAN |30220/2025|15.04.2025 |TRP(C)/90/2024 |7 | o




28 |P K MISHRA  [30221/2025|15.04.2025 |WP(C)/32534/2024 |7 | |
29 |H K DASH 130222/2025(15.04.2025  [WP(C)/333/2003 |7 | v
130 |GYANENDRA 130223/2025(15.04.2025 |FAO/595/2019 |7 | v
31 |P K MISHRA  |30224/2025|15.04.2025 |CMP/878/2023 |7 7.00,3*7 [u |
32 |A K MOHANTY |30226/2025|15.04.2025 |ABLAPL/4078/20257 | |

document

available
33 |PURUSOTAM 30227/2025|15.04.2025 |FAO/336/2019 7 3is,court U

fee to ba

paid.

document

available
34 |PURUSOTAM 30228/2025|15.04.2025 |FAO/336/2019 7 ih?ls,court U

fee to ba

paid.

document

available
35 |k C PANDA 30231/2025(15.04.2025  |WP(C)/17333/2009 |7 3;s,court

fee to ba

paid.? 60/-
136 |H K BHOL 130232/202515.04.2025 |[WA/320/2024 7 | oo
137 |S MOHARANA  |30233/2025|15.04.2025 |CMP/518/2025 7 | oo
|38 |M.BEHERA 130234/2025(15.04.2025 [WP(C)/7791/2025 |10 | c |
139 |B.K.PADHI 130235/2025(15.04.2025 |[WP(C)/8425/2025 |10 | lc |
| |grTENDRA ' | ' |
40 |KUMAR MISHRA [30237/2025|15.04.2025 |WP(C)/9912/2025 |10 c

(2)

|41 |S.K.BISWAL  |30238/2025|15.04.2025 |WP(C)/26578/2024 |10 | c |
|42 |T.SWAIN 130240/2025(15.04.2025 [WP(C)/29345/2024 |10 | c |
|43 |J.LENKA 130241/2025(15.04.2025 |[WP(C)/9858/2025 |10 | c |
|44 |B.SAMAL 130242/2025(15.04.2025 |[WP(C)/9922/2025 |10 | lc |
|45 |J.M.BEHERA  |30246/2025|15.04.2025 |[WP(C)/10022/2025[10 | lc |
146 |G.C.BARIK 130249/2025(15.04.2025 |[WP(C)/9887/2025 |10 | c |
147 |G.C.BARIK 130250/2025(15.04.2025  |[WP(C)/9995/2025 |10 | c |
|48 M. D. BISWAL |30251/2025|15.04.2025 |CONTC/4203/2024 (10 | c |
149 |G.C.BARIK 130252/2025(15.04.2025 |[WP(C)/9997/2025 |10 | c |
50 |T.SWAIN 130260/2025(15.04.2025 |[WP(C)/29352/2024 |10 | lc |
51 |B.B.MALLICK |30268/2025|15.04.2025 |[WP(C)/10003/2025[10 | c |
|52 |P.K.PATRA 130270/202515.04.2025 |[WP(C)/5268/2025 |10 | lc |
|53 |P.K.PATRA 130271/2025(15.04.2025 |[WP(C)/4972/2025 |10 | lc |
54 |T.SWAIN 130274/2025(15.04.2025 |[WP(C)/9933/2025 |10 | lc |
|55 |B.BEHERA 130276/202515.04.2025 |[WP(C)/6016/2025 |10 | lc |
56 |P JENA 130286/202515.04.2025 |[WP(C)/6659/2020 |10 | lc |
|57 M. R. ROUTRAY |30290/2025|15.04.2025 |CONTC/7229/2024 |10 | lc |
|58 M R BARIK 130298/2025(15.04.2025 |CRLMC/2699/2022 |10 | lc |




58

ACHYUTANANDA

30300/2025‘15.

04

.2025

WP (C) /8139/2025 ‘10

PATTANAIK ‘

60 |L K BEHERA  |30303/2025(15.04.2025 [WP(C)/4628/2025 |10 | ic |
|61 |A.K.PANDA 130319/2025(15.04.2025 |[WP(C)/9764/2025 |10 | lc |
62 |A.MISHRA 130321/2025(15.04.2025 |[WP(C)/18537/2024 |10 | lc |
63 |G.D.MALLICK |30323/2025|15.04.2025 [WP(C)/9731/2025 [10 | lc |
64 |T K NAYAK 130330/202515.04.2025 |[WP(C)/505/2025 |10 | lc |
65 |T K NAYAK 130331/2025(15.04.2025 [WP(C)/506/2025 |10 | lc |
66 |T K NAYAK 130332/2025(15.04.2025 |[WP(C)/548/2025 |10 | lc |
67 |T K NAYAK 130333/2025(15.04.2025 [WP(C)/627/2025 |10 | lc |
68 |T K NAYAK 130334/2025(15.04.2025 |[WP(C)/643/2025 |10 | lc |
|69 |s K ROUTRAY [30335/2025|15.04.2025 |WP(C)/7745/2025 |10 | c |
|70 |P K MOHANTY |30337/2025|15.04.2025 |WP(C)/9188/2025 |10 | c |
71 |K K NATH 130341/2025(15.04.2025 |[WP(C)/29149/2024 |10 | c |
72 |P K SWAIN 130342/2025(15.04.2025 WP (C)/32407/2024 |10 | c |
73 |S NAYAK 130343/2025(15.04.2025 WP (C)/32835/2024 |10 | c |
|74 |JP BEHERA 130350/202515.04.2025 |[WP(C)/10073/2025[10 | c |
|75 |PK MOHANTY  |30352/2025|15.04.2025 |WP(C)/9095/2025 |10 | c |
|76 |GB PARIDA 130353/202515.04.2025 WP (C)/3843/2025 |10 | c |
177 |PK PAL 30354/2025|15.04.2025 |CMAPL/70/2025 |10 | c |
|78 |B.N.MAHALI  |30358/2025|15.04.2025 |MACA/989/2019 |10 | c |
79 |M.BISWAL 130359/2025(15.04.2025 |[WP(C)/8047/2023 |10 | lc |
180 |R.K.SAHOO 130360/2025(15.04.2025 |[WP(C)/6908/2021 |10 | lc |
|81 |B.K.MAHARANA [30362/2025|15.04.2025 |WP(C)/5253/2024 |10 | c |
|82 BB ROUT 130367/2025(15.04.2025 |ABLAPL/3914/2025[10 | c |
|83 |H K MOHANTA |30369/2025|15.04.2025 |ABLAPL/3929/2025[10 | c |
|84 |R C MALLICK |30371/2025|15.04.2025 |ABLAPL/3928/2025[10 | c |
185 |L sarOO 130373/202515.04.2025 [SA/375/1971 |7 | SR
|86 |R C MALLICK |30374/2025|15.04.2025 |ABLAPL/3925/2025[10 | c |
87 [SIonAnTUA130379/2025(15.04.2025  |ABLAPL/3677/2025 10 c

|88 |G C BARIK 130383/2025(15.04.2025 |ABLAPL/3293/2025|10 | c |
89 EéﬁgSH KUMAR 130384/2025(15.04.2025 | ABLAPL/1919/2025 |10 c

|90 |DILLIP SAMAL |30387/2025|15.04.2025 |ABLAPL/3961/2025|10 | lc |
91 |R C MALLICK |30388/2025|15.04.2025 |ABLAPL/3931/2025|10 | lc |
‘92 avax | UHAR ‘30403/2025‘15.04.2025 ABLAPL/34/2025 ‘10 ’ ‘c ‘
193 |KK NATH 130408/2025(15.04.2025 |ABLAPL/2619/2025(10 | lc |
194 |L ACHARI 130427/2025(15.04.2025 |ABLAPL/3857/2025(10 | lc |
195 |R.K.BARIK 130430/202515.04.2025 |[WP(C)/10023/2025|10 | lc |
|96 |P.K.MOHANTY |30431/2025|15.04.2025 |CONTC/1696/2025 |10 | lc |
197 |B.SAMAL 130432/2025(15.04.2025 |CONTC/7249/2024 |10 | lc |
198 |M.K.NAYAK 130434/2025(15.04.2025 |[WP(C)/10145/2025|10 | lc |
199 |B SAMAL 130435/2025(15.04.2025 |CONTC/1542/2025 |10 | lc |




1100 |S.NAYAK 130436/2025(15.04.2025 |[WP(C)/10105/2025(10 | lc |
1101 |S.NAYAK 130437/2025(15.04.2025 |[WP(C)/10104/2025[10 | c |
1102 |D.K.NAIK 130439/2025(15.04.2025 |[WP(C)/9721/2025 |10 | lc |
1103 |R.K.MEHER 130440/2025(15.04.2025 |[WP(C)/3985/2025 |10 | c |
1104 B.B.MALLICK |30441/2025|15.04.2025 [WP(C)/9782/2025 [10 | lc |
1105 [R.DAS 130443/2025(15.04.2025 |CONTC/7025/2022 |10 | c |
1106 |P.BEHERA 130444/2025(15.04.2025 |[WP(C)/10040/2025[10 | lc |
1107 |P.BEHERA 130446/2025(15.04.2025 |[WP(C)/10241/2025[10 | lc |
1108 |B.SAMAL 130448/2025(15.04.2025 |CONTC/7553/2024 |10 | c |
1109 |S.K.SWAIN 130451/2025(15.04.2025 |[WP(C)/9983/2025 |10 | c |
1110 |D.SAMAL 130452/2025(15.04.2025 |[WP(C)/6552/2025 |10 | c |
111 |B.B.MALLICK |30454/2025|15.04.2025 |WP(C)/10013/2025|10 | c |
112 |S.CHOUDHURY |30455/2025|15.04.2025 |WP(C)/10160/2025|10 | c |
113 |P.BEHERA 130456/202515.04.2025 |[WP(C)/10036/2025|10 | c |
114 |P.BEHERA 130457/2025(15.04.2025 |[WP(C)/10032/2025|10 | c |
115 |S.K.BEHERA  |30458/2025|15.04.2025 |WP(C)/17979/2024 |10 | c |
116 A. K. JATI  |30460/2025|15.04.2025 [WP(C)/5659/2024 [10 | c |
1117 |A.P.SAHOO 130461/2025(15.04.2025 |CONTC/476/2025 |10 | lc |
1118 |S. DASH 130462/2025(15.04.2025 |CONTC/1426/2025 |10 | c |
1119 R.K.BARIK 130463/2025|15.04.2025 |CRLMC/1442/2025 |10 | c |
1120 |[R.K.MALLICK |30464/2025|15.04.2025 |CRLMC/1366/2025 |10 | c |
1121 |P.BASTIA 130465/2025(15.04.2025 |CRLMP/373/2025 |10 | c |
|122 |M.K.MOHANTY |30466/2025|15.04.2025 |CRLA/352/2025 |10 | c |
1123 |S.K.ROUT 130467/2025(15.04.2025 |CRLA/427/2025 |10 | c |
124 [B.B.MALLICK |30468/2025|15.04.2025 |WP(C)/9793/2025 |10 | c |
1125 |D.SAMAL 130469/2025(15.04.2025 |CRLMC/1437/2025 |10 | c |
1126 |[K.C.MAJHI 130485/2025(15.04.2025 [WP(C)/9977/2025 |10 | c |
1127 |[K.C.MAJHI 130486/2025(15.04.2025 |[WP(C)/9976/2025 |10 | lc |
1128 |[K.C.MAJHI 130487/2025(15.04.2025 |[WP(C)/9479/2025 |10 | lc |
1129 |[K.C.MAJHI 130488/2025(15.04.2025 |[WP(C)/9477/2025 |10 | c |
1130 |K.C.MAJHI 130489/2025(15.04.2025 |[WP(C)/9015/2025 |10 | c |
131 |T.K.MISHRA  |30490/2025|15.04.2025 |CRLMC/1411/2025 |10 | c |
1132 |B.R.SETH 130492/2025|15.04.2025 |CRLMC/1407/2025 (10 | c |
1133 |D.SAMAL 130493/2025(15.04.2025 |[WP(C)/2073/2025 |10 | lc |
1134 |B.K.PADHI 130494/2025(15.04.2025 |CRLMC/4518/2024 |10 | c |
1135 |L.D.SAHOO-A |30495/2025|15.04.2025 |CRLMC/4518/2024 (10 | c |
/136 |A.K.BEHERA  |30496/2025|15.04.2025 |CRLMC/4828/2024 |10 | lc |
1137 |B.DAS 130497/2025(15.04.2025 |CRLMC/44/2025 |10 | lc |
1138 |B.SAHOO 130498/2025(15.04.2025 |CRLMC/783/2025 |10 | lc |
1139 |H.K.DASH 130499/2025(15.04.2025 |CRLMC/1356/2025 |10 | lc |
1140 M.DAS 130500/2025(15.04.2025 |CRLMC/1385/2025 |10 | lc |
1141 |J.PRADHAN 130501/2025(15.04.2025 |CRLMC/1400/2025 |10 | lc |
/142 |P.K.MOHANTY |30503/2025|15.04.2025 |MATA/100/2025 |10 | lc |




1143 |A.K.SWAIN 130504/2025(15.04.2025 |CONTC/6234/2024 |10 | c |
1144 |K.K.MOHANTY |30505/2025|15.04.2025 |CMAPL/112/2025 [10 | lc |
1145 |S.CHOUDHURY |30507/2025|15.04.2025 |TRP(C)/96/2025 [10 | lc |
1146 N.C.SINHA 130508/2025(15.04.2025 |TRP(C)/93/2025 |10 | lc |
1147 |A.K.SWAIN 130509/2025(15.04.2025 |TRP(C)/88/2025 |10 | lc |
1148 |D.SAMAL 130510/2025(15.04.2025 |TRP(C)/330/2024 |10 | c |
1149 |P.K.JENA 30511/2025(15.04.2025 |[WP(C)/283/2025 |10 | lc |
|150 |[SK. AHESAN  |30512/2025|15.04.2025 |WP(C)/9845/2025 |10 | lc |
1151 |B.BEHERA 130513/2025(15.04.2025 |CONTC/59/2025 |10 | c |
152 |B.BEHERA 130514/2025(15.04.2025 |CONTC/60/2025 |10 | c |
1153 |B.BEHERA 130515/2025(15.04.2025 |CONTC/61/2025 |10 | c |
/154 |B.BEHERA 30516/2025|15.04.2025 |CONTC/58/2025 |10 | c |
1155 |B. K. BEHERA |30517/2025|15.04.2025 |WP(C)/6810/2016 |7 | oo
‘156 oL ORNSHY ROMR 30518/2025‘15.04.2025 TRP (C) /90/2025 ‘7 ’ ‘U ‘
1157 |SEJAL NAYAK |30519/2025|15.04.2025 |CRLMP/1736/2024 |7 | oo
| | | ITotal 11483

NIC




